NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 08.07.2025 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC

Note: No Mention will be permitted without prior consent of the other side.

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) RBL Bank Limited Ms. Pavitra Mr.R
(Ins) No. 254/2025 Vs Venkateswaran Ramasubramaniam
Sical Logistics Ltd & Raja
22 Ors.
2. | Comp App (AT) (CH) The Telangana Housing | Mr. PVL Bhanu Mr, VVSN Raju
(Ins) No. 308/2025 Board Prakash For Caveator
For Stay Vs
IA No. 911/2025 Birendra Kumar
For Exemption Agrawal, RP, Manjeera
IA No. 912/2025 Constructions Ltd &
Leave to file Anr.
IA No. 913/2025
3. | Comp App (AT) (CH) The Telangana Housing | Mr. PVL Bhanu Mr, VVSN Raju
(Ins) No. 310/2025 Board Prakash For Caveator
For Stay Vs
IA No. 916/2025 Birendra Kumar
Leave to file Agrawal, RP, Manjeera
IA No. 917/2025 Constructions Ltd &
For Exemption Anr.
IA No. 918/2025
4. | Comp App (AT) (CH) Balakh Realtors Pvt Ltd | Ms. Arva Merchant
(Ins) No. 311/2025 & Anr.
For Stay Vs
IA No 925/2025 Chennai Sheltrex
To dispense with Homebuyers Welfare
IA No. 926/2025 Association (CSHBWA)
& 2 Ors.
5. | Comp App (AT) (CH) A B Jagadeesan Mr.S Sathiyanarayanan
(Ins) No. 214/2025 Vs
For Stay A Arumugam, RP of
IA No. 589/2025 Hamsini Foundations
Pvt Ltd & 2 Ors

For Orders/Clarification

17/2024
For Stay
IA No. 293/2024

Rep by its Secretary
Vs
R.D. Ramasamy & Anr

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
6. | Comp App (AT) (CH) No. | Madras Race Club Ms. Preeti Mohan Mr. D Sreenivasan R1

Mr. NR Rajagopalan R2



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Admission (After Notice)

(Ins) No. 179/2025

Fund Commissioner II
Employees’ Provident
Fund Organisation,
Koramangala

Vs

Mahalingam Suresh
Kumar, Liquidator of
Easun Reyrolle Ltd

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. | Comp App (AT) (CH) Nacre Gardens Mr. Siddharth Batra
(Ins) No. 301/2023 Hyderabad Ltd
For Stay Vs
IA No. 921/2023 Telangana State
Industrial
Infrastructure
Corporation Ltd.
8. | Comp App (AT) (CH) No. | Casino Hotels Ltd. & 10 | Mr. TK Bhaskar Dr. KS Ravichandran,
36/2024 Ors. PCS
For Exemption Vs
IA No. 616/2024 KC Thomas & 37 Ors.
For Stay
IA No. 617/2024 WITH
9. | Comp App (AT) (CH) No. | KC Thomas & 37 Ors. Dr. KS Ravichandran, Mr. TK Bhaskar
44 /2024 Vs PCS
For Urgent Hearing Casino Hotels Ltd. & 11
IA No. 747/2024 Ors
For Directions
IA No. 1032/2024
10. | Comp App (AT) (CH) S Arun, Suspended Mr. Anirudh A Sriram Ms. Sakshi Jain- R1
(Ins) No. 447/2024 Director of Sargam Mr. Varun Srinivasan
For Stay Metals Pvt Ltd R2
IA No. 1224 & Vs
1226/2024 Neeraj Agarwal,
To dispense with Proprietor of Ambal
IA No. 1225/2024 Agencies & Anr
To Vacate Stay
IA No. 482/2025
11. | Comp App (AT) (CH) Pankaj Dhanuka, Ms. Madhupreetha Mr. Puneet Yadav- R1
(Ins) No. 470/2024 Liquidator of Lanco Elango Mr. Shah Rukh
Kondapalli Power Ltd. Ahmad- R2
Vs
Lanco Kondapalli Power
Ltd & Anr.
12. | Comp App (AT) (CH) CA Mahalingam Suresh | Mr.AG Sathyanarayana | Mr. MS Viswanathan
(Ins) No. 30/2025 Kumar, Liquidator of
For Stay Easun Reyrolle Ltd.
IA No. 117/2025 Vs
Regional Provident
Fund Commissioner II
Employees Provident
Fund Organisation,
Koramangala
WITH
13. | Comp App (AT) (CH) Regional Provident Mr. MS Viswanathan




14.

Comp App (AT) (CH)
(Ins) No. 68/2025

The Assistant Provident
Fund Commissioner,
Employees’ Provident
Fund Organisation

Vs

Effimax Engineers

Pvt Ltd. Rep by its
Liquidator, C
Ramasubramaniam

Mr. MS Viswanathan

15.

Comp App (AT) (CH)
(Ins) No. 102/2025

IDBI Bank Ltd &

5 Ors

Vs

S Hari Karthik
Liquidator,The Jeypore
Sugar Company Ltd.

Mr. Varun Srinivasan

16.

Comp App (AT) (CH)
(Ins) No. 189/2025

MCM Pacific Pte Ltd

Vs

Pankaj Dhanuka

Liquidator of Lanco

Kondapalli Power Ltd.
WITH

Mr. Sameer Kumar

17.

Comp App (AT) (CH)
(Ins) No. 203/2025
For Stay

IA No. 571/2025

Pankaj Dhanuka
Liquidator of Lanco
Kondapalli Power Ltd.
Vs

MCM Pacific Pte Ltd.

Ms. Madhupreetha
Elango

Mr. Sameer Kumar

18.

Comp App (AT) (CH)
(Ins) No. 216/2025
For Stay

IA No. 659/2025

K Paramasivam
Discharged Director Sri
Maharaja Oil Imports
and Exports India Pvt.
Ltd.

Vs

R Raghavendran RP
(Now Liquidator) Sri
Maharaja Oil Imports
and Exports India Pvt.
Ltd

Mr. PJ Rishikesh

Mr. B Dhanaraj

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
19. | TA (AT) No. 76/2021 S.K. Bigstar Foods Ltd. | Mr. I Abrar Mohammed | Mr. Sandeep Kumar
(Comp App (AT) No. & 8 Ors Abdullah Ambalavanan- R1- R9
122/2018) Vs
TM Food Processing
Ltd & 25 Ors.
WITH
20. | TA (AT) No. 77/2021 K. Trinadha Reddy & Mr. R Antony Roche Mr. Sandeep Kumar
(Comp App (AT) No. 12 Ors. Kama Ambalavanan- R1- R9
163/2018) Vs
TM Food Processing
Ltd. & 21 Ors.
WITH
21. | TA (AT) No. 78/2021 Rayudu Nagabhushan | Mr. John Mathew Mr. I. Abrar Mohammed

(Comp App (AT) No.
210/2018)

& 17 Ors.

Vs

SK Bigstar Foods

Limited & 22 Ors.
WITH

Abdullah R1

Mr. Sandeep Kumar
Ambalavanan-R2 R3-
R5-R10




22,

TA (AT) No. 80/2021
(Comp App (AT) No.

Kaja Gajendra Rao &
18 Ors

Mr. Deepak Kumar

Mr. I. Abrar Mohammed
Abdullah R1

211/2018) Vs Mr. Sandeep Kumar
SK Bigstar Food Ltd. & Ambalavanan-R2 R3-
22 Ors R5-R10
23. | TA (AT) No. Super Royal Holidays Mr. Rohan Mr. PS Singh- R1
45-46/2021 Pvt. Ltd. & 2 Ors. Rajasekaran
(Comp App (AT) No. Vs
89- 90/2020 Union of India, MCA &
For Interim Relief Anr.
IA No. 1490-
1491/2020
For Exemption
IA No.1492-
1493/2020)
24. | TA (AT) No. 47/2022 Mantri Developers Pvt. | Mr. Chandramouli Mr. K Ravindranath

(Comp App (AT) No.
286/2019)

Ltd.

Vs

Lanco Hills Technology
Park Pvt. Ltd. & 9 Ors.

Prabhakar

R1 R7

25,

TA (AT) No. 252/2021
(Comp App (AT) (Ins)
No. 967/2020)

Omkara Assets
Reconstruction Pvt.
Ltd.

Vs

Sethi Engineers and
Foundry Ltd.

Mr. Varun Srinivasan

Mr. Y Suryanarayana

26.

TA (AT) No. 257/2021
(Comp App (AT) (Ins)
30/2021

For Exemption

IA No. 71/2021

For Stay

IA No. 72/2021)

Acme Chem Ltd & Anr.
Vs
Grove Ltd. & 3 Ors.

Mr. Ravi Rajagopalan

Ms. Abilasha Sharavath
R1 R4

Mr. T Ravichandran R2
Mr. PV Dinesh-R3

27. | Comp App (AT) (CH) Sudershan Kumar Mr. Anirudh Krishnan | Mr. Smaran Shetty R1,
No. 37/2021 Manchanda & 2 Ors. R2, R4, R6
IA No. 489/2021 Vs Mr. Pradeep Nayak R5
SM Kannappa
Automobiles Pvt. Ltd.
& 5 Ors
28. | Comp App (AT) (CH) The Regional Provident | Mr. K Ramu & R Mr. Ravi Rajagopalan
(Ins) No. 5/2022 Fund Commissioner- II | Vishnu
To dispense with & Anr.
IA No. 12/2022 Vs
For Stay Finorchem Ltd.
IA No. 13/2022
For Urgent Hearing
IA No. 15/2022
29. | Comp App (AT) (CH) Corporation Transstroy | Mr. Raja Shekar Rao Mr. Pradeep Joy- R1
(Ins) No. 380/2022 OJSC Salvaji Ms. Harshini
For Stay Vs Jhothiraman- R2
IA No. 897/2022 Dr. G.V. Narasimha
Rao & Anr.
WITH
30. | Comp App (AT) (CH) Corporation Transstroy | Mr. Bikki Raveendra Mr. Pradeep Joy- R1

(Ins) No. 398/2022
For Stay

IA No. 948/2022
To Dispense with
IA No. 949/2022
Leave to file

IA No. 950/2022

OJSsC

Vs

Dr. G.V. Narasimha
Rao & Anr

Babu

Ms. Harshini
Jhothiraman- R2




31.

Comp App (AT) (CH)
(Ins) No. 28/2023
For Exemption

IA No. 94/2023

For Stay

IA No. 96/2023

Narappa Manohar
Reddy & 2 Ors

Vs

Pankaj Srivastava,
Liquidator of Sagar
Power (Neerukatte) Pvt.
Ltd.

Mr. Chandramouli
Prabhakar

Mr. Abhishek Anand

32.

Comp App (AT) (CH)
(Ins) No. 52/2023
Leave to file

IA No. 183/2023
To dispense with

IA No. 184/2023

C Ganapathy
Vs
KN Rajkumar,
Suspended Director of
Corporate Debtor & 10
Ors.

WITH

Mr. S Murugan

Mr. Sandeep Kumar
Ambalavanan- R9 R11

33.

Comp App (AT) (CH)
(Ins) No. 63/2023
Leave to file

IA No. 231/2023
To dispense with

IA No. 232/2023

N Krishnan

Vs

KN Rajkumar,
Suspended Director of
Corporate Debtor & 10
Ors.

WITH

Mr. S Murugan

Mr. Sandeep Kumar
Ambalavanan- R9 R11

34.

Comp App (AT) (CH)
(Ins) No. 64/2023
Leave to file

IA No. 234/2023
For Additional docs
IA No. 235/2023
To dispense with

IA No. 236/2023

D Ramjee

Vs

KN Rajkumar,
Suspended Director of
Corporate Debtor & 10
Ors

Mr. S Murugan

Mr. Sandeep Kumar
Ambalavanan- R9 R11

35.

Comp App (AT) (CH)
No. 111/2023

For Stay

IA No.1373/2023
For Direction

IA No.1374 /2023

Yogesh Kumar Agarwal
Vs

Arpana Iron & Steels
Pvt Ltd & 3 Ors.

Mr. Raja Shekar Rao
Salvaji

Mr. VN Balakishore R1-
R3

Mr. Dishit
Bhattacharjee- R4

02.00 PM

Note: After the matter listed at 02.00 pm, the regular Cause list will continue.

For Hearing

No. 63/2024

For Stay

IA No. 884/2024
For Exemption
IA No. 885/2024

Venkata Subbaiah
Vs

Koneru Gandhi &
7 Ors

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

36. | Comp App (AT) (CH) Indira Devi Mr. Rohan Aloor Mr. Y Suryanarayana R2
No. 57/2024 Vs
For Stay NRI Power & Infra
IA No. 826/2024 Corporation Pvt Ltd &
To Adv. Hg. 8 Ors.
IA No. 579/2025 WITH

37. | Comp App (AT) (CH) Kodidala Pedda Mr. TK Bhaskar Mr. Y Suryanarayana R1




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

o o

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video
should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for
hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic
MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com

By order of Hon’ble Member (Judicial)
Chennai Bench
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in
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